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MR. SPEAKER: Mr. Banerjee, you
are not to be taken notice of when I am
speaking.  You know the rules. When
the Speaker is speaking, no other Member
will be taken notice of.

We can fix a short debate on it, 1
keep on receiving a number of letters. It
is very unfortunate that Guru Gobind
Singh's name is associated with it. Hun-
dreds of letters come asking for messages
for various functions, for  inaugurations,
tournaments, wedding and so on. We do
send a mesage In this case also, when
they asked for a message, I also sent a
message, “Wish you a very happy futupe " I
was shocked to learn that they attached
our messages and photographs along with
the Prospectus. 1 came to hknow only
very recently.

The boys are also very much aggrieved.
We must find a way out as to how to ac
commodate them, The University did
not recognise them. The Government is
unable to run the College. They are ag-
grieved persons.  Specially. we sympathise
with the Minister. He has to  face
dharna every day. 1 see different types of
dharnav beforc his house every day.

‘We must have a short discussion on if,
Would he agree if we discuss it for about
an hour some day?

SHRI UMA SHANKAR DIKSHIT: 1
don’t mind.

MR. SPEAKER: Thank you. We now
adjourn for lunch to  re‘assemble at 2
O'clock.

13 has.

The Lok Sabha adjourned for Lunch
sill Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at four minutes paxt Fourteen of
the Clock.

[M=. DEPUTY-SPEAKER in the Chairl.
RE. BUSINESS OF THE HOUSE

MR_ DEPUTY-SPEAKER: We resums
the discussion on food situation. ...
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SHRI § M. BANERJEE (Kanpur): 1
have a submusion to make, Sir. In fact,
1 was going to make the request to Spea
ker when he suddenly adjourned  the
House for Lunch....

MR. DEPUTY-SPEAKER" Suddenly?

SHRI S, M. BANERJEE: Just a minute
before 1,00 p.m.

If you see the Order puper. you will
find that after the dJiscussion of the Re-
port of the Commissioner for Linguistic
Minorities, there is the All-India Services
Regulations (Indemnity) Bill, then comes
Prof. S. Nurul Hasan"s motion about UGC's
report ...

MR. DEPUTY-SPEAKER:
wrong?

What  is

SHRI S. M. BANERIJEE' There is noth-
ing wrong. 1 have consulted the other
hon, memberg also who are interested in
the payment of Bonus (Amendment) Bill.
Instead of Prof. S. Nurul Hasan’s motion
on the report of the UGC, the payment
of Bonus (Amendment) Bill may be taken
up first because we want this Bill to be
passed this week. Unless it is
passed it will not be implemented.

MR. DEPUTY-SPEAKER That will
be conveyed to the Speaker,

SHRI S. M. BANERIJEE. Not to the
Speaker, Sir. It is actually for the Minis-
ter of Parliamentary Affairs. You can con-
vey it to him. ’

MR. DEPUTY-SPEAKER: Order please,
The Rules is very clear:

“Provided that such order of business
shall not be varied on the day that busi-
ness is set down for disposal unless the
Speaker is satisfied that there. is suffi-
cient ground for such variation.”

SHRI S. M. BANERJEE: Mr. Raj Ba-
hadur is here, Sir.

MR, DEPUTY-SPEAKER: That can be

conveyed to the Speaker, and the Munister
of Parliamentary Affairs himself has heard

you.
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MR. DEPUTY SPFAKER: No dlscus-
sion please (Interruptions)

SHRI S M BANERJEE' Only the or-
dér has to be changed. ...

MR DFPUTY-SPEAKER: No please

SHRI §, M BANERIEE Kindly give
me only half a minute,

MR. DEPUTY-SPEAKER- I have lis-
tened to you. Kindly listen to me. Your
request has been heard by the Minmster of
Parfiamentary Affarrs. He has heard vyou.
Moreover, 1 have said your request should
be conveyed to the Speaker. What else do
you want now?

SHRI A P. SHARMA (Buxar) I also
want to make a request The Minister of
Parliamentary Affairs has not heard his
request So, I want to make a request that
this should be taken up first

MR, DEPUTY--SPEAKER: Mr. Shinde
now.

SHRI § M. BANERJEE: He has not
heand it.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Mr. Sharma will certainly convey it to
the Minister.

MR, DEPUTY-SPEAKER: If you have
not heard, kindly consult the record.

SHRY B! v. NATR (Kanara): Can I
make a submission, Sir? We want that
the Order of Busiess sty Kindly be fol-
Towed.
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MOTION RE. FOOD SITUATION—

Conrd,
MR DEPUTY SPEAKER: Mr. Shinde.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE): I am thank-
ful to you ard all the hon. Members for
showing me indulgence to continue my
speech

I was todching the point that the food
situation in the country i1s being depicted
by some friends as very unsatnfactory.
Mr Gaekwad went to the extent of say-
mg that food has been bungled [ would
like to humbly submit that this assess-
ment 15 not correct Therefore, I wonld
Iike to make a very humble submission
for tl"lc kind consideration of the hon
Members To-day I am going to be extreme-
ly frank and T would hke to tak: the
House into confidence in regaid to the
food s.tvation so that no unnecessary mis-
understinding remains either in this
House or in the country in régard to the
facts as far as they relate to the food'
situation

The food situation m this couatry has
to be understood and appreciated in the
broad context. Now, some friends have
been saying that everything is wrodg Un-
fortunately, our friend, Shr Piloo Mbdy—
he is not here now—thinks that planning
is wrong, that the whole approach to
agriculture is wrong and he charged my
party, the ruling Party, that we are biing-
ing politics into this, But, in all humilay.
I would say that he only said something
which wad midtivated by politics amd he
did not really touch upor the basic mdpects'
of the food problem. All the same, I
would like to deal with some of the
points ra‘sed by him also.

I was submittihg tHat when we coriphite’
the situation of 1966-67 with that of 1972,
then we shall Be in a' bettew pohitioh' to
understand whether the Government of
India Hab realy mmm the t5d" sthua-
t of the country
iop Now, I was muti’m rwnh:?ﬂlt



